








ADVOCATES WELFAREFUND ADVOCAESWELFAREN ADVOCATES WELEARE:FUND 
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1O Rs 10 
1648984 1ENRUPEES 1648976TENRUREES 

FORM No. 19 

VAKALAT NAMA 

In the Court.NATIONAL..C.IR:BUMA..ME.92H 

Suit/Mise/Case/Civil Appeal/Execution Case. 

No...92 
..of . .....Fixed...... ***°*° *** **** 

*** ***" 

. .A.X..SNGH.dcrs,:. .. Plaintift/Appellcant/Appliant/D.H 

VERSUS 

STAR.f..u...G.S... *°****°* **********°** 

.,Defendent Respondent/Opp. Party/J D. 

Vakalat Nama of Plaintiff/Appellant/D.H. 
Defendent/Respondent/Opp. Party/J. D. 

In the case noted above Shri/Smt .Mesud:.eelep.nmer..Alu? 

Kcapomde..Ne.. 
each of Sarvshri..Rachit.Misl.. 

***** 
°* 

is hereby appointed as councel, to appear plead, and on behalf of the under 

signed in any manner he think it proper, either himself of through and other 
Advocate and in particular to do the following namely to receive and process of 

court (Incluing and notice from any appellate or revisional court) to file applica-

tions petitons, or plening, produce or receive back and documents compromise 

the proceeding to refer any matter t0 arbitration, to deposite or withdraw any 

money to execute decree or to certify payment and/or receive and money due. 

under such decree or order. 
The undersigned shall be bound by all whatsoever may be done in the aforesaid 

case (Including and appealr or revision there form) fot and on behalf or the under 

signed by any to the cou^sel. 

Signature . Si ie.. 

Name and AddresSs 

Date. 

Attesting Witness- AIT MITTAL 
Name in full.... Advocate Supreme Court of india, 

MZ-25, Ansal Fortunë Atcade 

AddresS... .... .SEctor-18Noida-201301 

Uttar Pradesh 

Date.-ndD1o41 ol 

Enal fie mbuockamben 

Dh: B739974 
Accepted/Accepted on the strength of the 

Signature of the attesting witness 
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